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Translation of Annexure R-8(d) 
 
 

PCB/ALP/UCE-199/09              15.10.2022 
 
From, 

Environmental Engineer 
To,  

M/s.Kappico Kerala Resorts Pvt.Ltd, 
52, Muthuttu Royal Square, DH Road, 
Jos Junction, Kochi-16 

 
Sub:- Demolishing of M/s.Kappico Kerala  Resort Pvt.Ltd at Panavally 

Gramapanchayath-Reg. 
Ref:-    1) Demolition plan received in this office on 14.09.2022 from Panavally  

Gramapanchayat Secretary as per Letter No.C-2714/22 dated on 

13.09.2022 

2) This office letter of even no. dated 22.09.2022 

3) Letter No.PCB/HO/C&D/KAPPICO/2022 dated 13.10.2022 received 

from Member Secretary  

Sir, 

The Demolition plan was received in this office as per vide reference (1) 

above. Based on that instruction was already given to prevent environmental 

pollution while demolition from this office as per vide reference (2) above. As per the 

instructions received from Member Secretary vide reference (3) above, following 

pollution control measures shall be provided in the demolition site. 

1. The demolition shall be conducted without affecting natural state of water 

bodies. 

2. Demolition waste shall not be dumped into water bodies or surrounding 

areas. Demolition waste shall be removed from the island by junkar at its 

maximum extent and its recycling potential shall be checked. 

 

 

 

57



 

 

 

3. Demolition wastes shall be disposed in the proposed site without affecting 

environment.  Maximum wastes shall be reused or recycled in the decided 

sites for its disposal. Guidelines for managing construction & demolition 

waste in Kerala as per the Kerala Governer’s order 

No.G.O.(Ms)No.168/2022/LSGD dated 30.07.2022 for construction and 

Demolition waste handling in Kerala shall be followed. 

4. The details regarding the sites for segregation/reuse/recycling/disposal and 

the details regarding the same shall be reported urgently. The waste 

delivered shall be informed in advance to the concerned gramapanchayat. 

The details of quantity of C&D waste, the details of  conveying vehicles 

shall be kept in registers and also inform the panchayath and board from 

time to time. 

Yours faithfully, 

Sd/ 

ENVIRONMENTAL ENGINEER 

 

Copy to: Secretary, 

Panavally Gramapanchayat (For further necessary action) 
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